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Nay Delhi this the 4th day of July 1895
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J.P.Sharma, Member{ld)
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Honthle Shry

1. Fya*& Lal
370 Shri Sukh Ram,
Sectigr-l, Quarter No.628
ReK Puram,
Ney Delhi.

2. Mrs, Kaushalya Devi,

: W/o Shrim Pyare Lal,
Sentor~I, Quarter No, 628,
R.K.Pureaem,

Ney Delhi

(By Advoca Shri Ashish Kglia)

YERS Y

Union of Indis
Through

1. Director of Estates,
Ministry of Urban Development,
fNirman Bhavan,
New Delhi

2, The A2dl, Medical Supdt.
{Estates),
Safdarjung Hospital,
New Delhi=110 016,
, es s oREspontents
(By &cvecate Sh. C.Hari Shanker)

ORDER{Oral)

Hon'ble Shri J.P.Sharma, Mambar(J)

The husband applicant No=1, wes employed as &
store kesper in Safdarjung Hospital and cornsidered by tha

Ministerial categery of staff. The ministerial cstegory
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taff is entitled for allotment of accommodation from
genersl pool. The husband super-annuated on 31«1-54 and

he was alloted & quarter in Sector=1, R.K.Puram, Quarter Neg.628.
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4pplicant No, 2 &mt. Kaushalya Devi is legally wedded e
L /,‘ & k
wife of epplicant No=1, three years left to super-annuate A\ffg
and is werking in the Safdarjung Hospital, in Group e N
that post said to be of non-ministerial categorv. It is

understood that Applicant No=2 was sharing accommedatio
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Witk her hushsnd since marriage and not cleiming the HR

as otherwise due to her ancd alsoc not claimed ant gllotment
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of anogther agc

of her hushand she applied for regularisation of ths sfgrecsaid

guartsr v the memo dated 29=7-9 administration allowed
the claim on the aund  t! the aferessid nusrter cen not
he recularised as the same is not covered under the ruless

Aggrieved by the same present applicstion has beoen filed
praying for the relief that the sforessic order be gquashe ed
with the direction te the respondents to reguletise the

quarter Szctor=1, 628 R.,K.Puram, New Delhi,

2. The respondents contested the spplicstion and

§

put objection to the fact that under the administrative
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instructions which are in-vogue, the aspplicant NoeZ the
wife is pot eligivlie for regularisetion of the sforesaid

guarter as she is not entitled to any sllotment regulari sation
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of the genergl noel scocommedation beleonging to none-ministsrial
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category of staff of Safdarjung Hospital.
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3. The soplicant has filed the rejoinder. Respondents.
elso fFiled MA 495/9% prayving that the Annsxure of the aforesaid

MA be taken on record. However, thers is no such Annexure

accommodation to the knowledges of the re
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applicant Np-1 can be ignored totally on the basis of beslonging
to non-ministerial catesgory of aff for regularisstion of the
.
H

quarter, he respondents have instructions on the record
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OM No. 12035 dated 12«10«80, yharzby if the beneficiary
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